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Labour Co-operative Societies

3023. Shri Ayyakannu: Wil the
Minister of Labour and Employmaat
and Planning be pleased to state the
measgures, if any, taken to popularise
and encourage the formation of Labnur
Co-operative Societies in States dur
ing 1858-59?

The Deputy Minister of Labour
(Shri Abid All);: The available infor-
mation is as follows:

Bombay —Forest Labourers’ Soclet-
ies are given concession in the selec-
tion and allotment of cuupes,
exemption from payment of security
deposit, favourable interest rates
sharing of profits and losses by the
Government with them.

Small works are given to lubour
contract societies without tenders
formalities and concessions like techni-
cal guidance, exempuon from pay-
ment of security deposit. extensiorn nf
financial assistance, loans for pur-
chase of tools etc. are also extendea.

Kerala.—A scheme has been sanc-
tioned for the organisation of Labour
Contract Co-operative Socienes.
Minor works are given {0 these
societies at 5 per cent. excess aver
the scheduled rates of cost of mute
rials and labour. 25 per cent. of the
cost of wulks entrusted to these so-
cieties are granted to them as advance
by the co-operative banks These
societies are exempted from furnish-
ng security deposit for the wn.ks anu
the earnest money to be deposited by
them 1s fixed at the reduced rate of
1 per cent. of the amount of contracs
subject to a mimmmum of Rs. 50.

Orissz —Local works are entrusted
to societies without calling for ten-
ders State partnership providing
working capital, loan share aad sub-
sidy to forest labour contract co-
operatives is also being extended

Punjab—All unskilled works upto
any value, and skilled works of imall
value are allotted to these Societies
only by way of tender with the ceil-
ing rates fixed by the respective
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Superintending Engineers. In the
case of Public Works Department
(Electricity Branch), skilled works of
lmited value are allotted iuv the
Labour and Construction Societies
only by inviting tenders.

Himachal Pradesh.—The BSocieties
were granted subsidies to strengthen
their working capital under tne First
Five Year Plan of the Co-operative
Department.

Manipur.—~Minor works are award-
ed to such societies without calling
for tenders.

The information in respect of other
States and Union Territories 1s not
available.

Manufacture of Scientific Apparatus

8624. Shri Ajit Singh Sarladi. Wil
the Minister of Commerce and Indus-
try be pleased to refer to the reply
given to Unstarred Question No 1308
on the 11th December, 1858 and state
the names and location of new under-
takings since set up for the manufac-
ture of scientific apparatus?

The Minister of Commerce and In-
dustry (S8hri Lai Bahadur Shastri):
Larye Scale Sector—No new under-
taking for the manufacture of scienti-
fic apparatus has been set up since
11th December 1858 in the laige scale
sector Applications have been receiv.
ed from 5 firms for licences uncer the
Industries (Development and Regula-
tion) Act, 1951, for setting wp new
undertakings for the manufacture of
scientific apparatus Many small
scale industries, however, are spring-
ng up in this field.

Kanpur Cotton Mills Ltd., Kanpur

Shei S. M. Banerjee;
3025, { Shri Jagdish Awasthi:
Shri Vasudevan Nair:

Will the Minister of Comme:ice and
Industry be pleased to state:

(a) whether some of the mill-owners





